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(a) whether the Working Group on the 

Lead Bank Schem: ha.; since finaliseJ its 
report anJ submitted the .. ame to Govern· 

ment : 

(b) if so, the main recommendations 

made in the report and the Government 

decision on them ; 

. 
(c) the likely d::u: by which the imple-

mentation of the ~  would no ensured; 
and 

(<lJ if not, the reasons for delay and 
1hc likely date by which the report is likely 

to be submi ttcd ? 

THE MINISTER OF STATE JN THE 

MINISTRY OF FINANCE (SHIU 
JANARDHANA POOJARY) ; (a) No, Sir. 

(b) and (c) Docs not ari:te. 

(d) The \Vorking Group felt it necessary 
to undertake some field studies and to 

discuss issues at local . ~. This took 
some time. The Group bas almost comple· 

ted its deliberations and is likely to submit 
its report in the near future. 

Incentives For 'JR( lrnestrnent 

• 15, SHRI BALASAHEB VlKHE 

PATIL : Will the Minister of FINANCE 

be pJcas.cJ 10 state : 

(a) whether ~  arc considering 

to give more incentives to attrai;l non-

r&:si dent 1 nd i an in vestm-:nt ;  • 

(b) if so, the details thereof : anJ 

(c) ~ .  Go\·crnm::nt are rt!vicwing 

all the cxi,ting scheme to sec what improve· 
mcnt-, can be ~ in ~  

THE MfNfSTER OF FINANCE AND 
MINISTER OF COMMERCE (SHRI 
NARAYAN DATT Tl\VARI) ~  No, ~ 

I 

(b) Dees not arise. 

(c) NRI investmcnr -.chemcs are re\'iewcd 
from urr.c to time and suitable changes 

~  wherever neccs.-;ary. 

Nationalised BunkJ Sch<'ml's to H ~  Drought 

Victims in Karnataka 

•16. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR : 

SHH.I H. N. NANJE uOWDA ! 

Will the Minister of FISANCE be pleased 
to state : 

(a) whether any schemes have been 
evolved and jmplemcntcd by the muionaJiseJ 

banks in the drought hit areas of KaJ·nataka 

(b) jf ~ the details thereof ; 

(c) wbclher any report has been obtained 

from the nationalised banks as to the nature 

and extent of the assistance rendered by 

them to the drought rlood affected victims. 
and 

_(d) if !'O, the ouccomc of the evaluation 
made by Govornmcnt of these reports? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : (a) to (d) 

Reserve Bank of India has issued detailed 
guidelines to commerdal banks for provi· 

ding credit facilities to persons affected by 
droug.hl including for those in the State 
of Karm1taka for undertaking ~  .sowing 

or raising alternative crops, short·duration 
crop, fodder etc .. conversion of snort·term 
loans into m:dium term 1'1ans. as!)is,tancc 

for production of seed$. reM:hedulcment 
of in ... estment credit where failure of crop 

warrants, ~  sanction of loans 
for miuo.r irrigation purposes, consumption 

loan:; to small & marginal farmers anJ other 
weaker sections upto Rs. 500/ and for 
setting up of Fair Price Sh"ps. 

Jn areas affected by drought consecu-
rivcly for three years or more, banks have 
been advi'iCd ro defer recovery of the 
amounts falling due for a period of two 

yean or till the ne:..t normal year if it 
occurs earlier. Uanks have also been in 

structed not to charge penal interest in 

these cai;cs' nor should they compouaJ 

interest on dues postponed. In the case 

of short-term loans, the lotal interest 
payable by small & marginal farmers should 
.not e:u..'Ced the princip:tl amount. llank1 
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.are to charge a rate of inrcrestof I 0% per an um 
on shOrt .. term loans upto Re:. S.000/-in the 

I 
case of farmers who have suffered three-or 

more co nsc; u tive droughts and where Io ans 
have heen converted/rescheduled. 

The information so for received for 1he 

country as a whole indicates that financial 
assistance to the extent. of Ri:. 206. 77 

crores has been provided to 299094 bene· 
ficiarieo;o. In addition conversion of short -

term Joans to medium term loans and 
rcschedulemcnt of Joans have been exten<led 
in 177845 accounts involvi11g an amount 
-of Rs. 102.:? 1 crores. 

Privatisation in Defence Prodt1ction 

• 11. Sl-JRJ MULLAPALL Y 
RAMACHANDRAN : \\'ill the Mini:;ter of 
DEFENCE be pleased to stare : 

(a) whether a·overnmcnt are considering 
a propoul for the ~  of defence 
production either wholly or in port; . 
(b) whether any steps have ~..  taken 

towards the privatisation of defence produc· 
tion if s.o, the details thereof; 

(c I ""het.her G ovcrnmcn t tested a rt i l1ery 
shells proJuced hy any pri\·Jtc clllcrprise; 
and 

(<l) if so, the outcome of such tests ? 

TUE MlNISTER Of DEFENCE 

(SHRI K. C. PANT) : (a) and (n) No. 
Sir. There is no prOIJO-ial to ~  

any defence production uhite To enable the 

ordnance Factories F" ma"'imisc uti lhation 
of their resources for production of 

·~  and high tech. .defence cquip-
.~  production of low 

technology and low \'Blue added items nre 

bcir.g entrusted to the Ci\11 Sc-clor (Public 
& Prh·alc) 10 the cxunt -!ipucitie s exisr in -, 

the (;Oun try. 

(c) und (d) Shell Forgiritzs for t 05 01111 

ArtiJlcry Shells have been :nocurcJ from 
three sources in r he private sector. 1 he 
pilot samples of the She!! f' orgi ~ nffcred 
by these firms were ~ '  to all the 
prescribed tests and only after they were 

found ncc.eptabJe. clearance for bulk produc 
tion was granted to them. 

Concessional l.oan from .Japan 

• 1 R. SHRI MAHENDRA SINGH: 

SHRI P. M. SAXEED: Will the 
Minister of FINANCE he pleased to state : 

(a) whether Japan has extended a 

concessional Joan of 29.S billion yen (Rs. 
270 crores) to help ease the slrain on Jndia•g 
balance of payments due to widespread 
t.lrought: 

(b) if so, for which purpose this loa 1 is 

to be utjlised; and 

(c) Lhe schem: under which the loan 
has be:n sanctioned anJ ~ soe:ific items 

that India propo:;e to import '] 

THE MINISTER OF FINANCE AND 
MINISTER OF COMMERCE (SHRI 

NARAYAN DATT TIWARl> : (a) The 
Japanese Government have indicated that 
they will he willing to extend a loan of Yen 
29.5 billion (about Rs. 270 crores) with a 
view to as3isting Jndi:l in its drought relief 
and economic recon:,truclion. 

(b) and (c) The Joan will be made 

available to cover paymcols fl)r the import 
of such commoJ ities as may be agreed to 
between the two countncr;. The loan agree-

ment is yet to be negotiated and signed. 

The Joan has been prOi'OSed through the 

Overseas Econ0mic ~  Fund of 

Japan. 

Export Oriented lnits Status to Iron Ore 
Industry 

• 19. SURI HARIHAR S-JRE.N : Will 
~ Minister of COMMtRCE be pJea..,ed 
to state : 

.(a) whethar iron on! c'tporters have 

demanded the Status of I 00 percant export-
oriented units to 1 ro·1 ore industry; 
and 

(b) if so, rhe rcact;on of Government 
thereto ? 

THE MINISTER Of FINANCE AND 

MINISTER OF COMMERCE ISHRI 
NARAYAN DATT Ti\VARI) : 

(a) and (b) Iron ore e'ICpllrterst mainly from 
Goa, have requested for I 00% Eupoct 


